57 Written Answers

Introducing of A-300 flight at Delhi/Hy-
derabad sector

1519. SHRI SAIFULLA: Will the
Minister of CIVIL AVIATION be
pleased to state:

(a) whether there s a possibility of
introducing A-300 instead of A320 flight
from Hyderabad to Delhi and Delhi to
Hyderabad at least in evening flight when
there is heavy rush; and

(b} if so, by when A-300 fiight will be
introduced?

THE MINI!STER OF CIVIL AVIA-
TION (SHRI C.0M. IBRAHIM): (a) and
(b) Due tc coistraints of crew and capac-
ity of A-30G. izdian Airlines is, at pre-
sent, not ik a position to replace A-320
service operating on Deihi‘Hyderabad/
Delhi sector by A-300.

Reservation poiicy for senior residents of
Dr. Rajindra Prasad centre and AIIMS

1520. SHRI PRAKASH YASHWANT
AMBEDKAR: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) total number of posts of senicr
Residents at Dr. Rajendra Prasad Centre.
AIIMS and whether reservation policy
has been followed in their appointmcnts;

() whether selection committee f{ol-
Jowed reservation policy in respect of 12
consecutive posts filled on ad-hoc basis in
recent past;

{c) if so, posts given to SC/ST can-
didates;

(d) whether three SC/ST candidates
qualified writicn test in open merit;

(€) reasons for their not being sejected
for senior residency;

{f) whether it is a fact that SC/ST
candidates who secured more marks than
general candidates in written test were
pushed back in interview; if so, reasons
for their discrimination; and

(g) remedial measures Government
propose to take in this regard?
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THE -MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMI-
I.Y WELFARE (SHRI SALEEM I1Q-
BAI. SHERVANI): (a) to {c) There arc
32 posts of Senior Residents at Dr. Ra-
jendra Prasad €Centre, AIIMS. No reser-
vation is being made since June, 1994 as
per interim orders passed by High Court
of Delhi. Out of 13 gandidates appointed
on ad-hoc basis, 3 belong to Scheduled
{aste categorv.

{(d) and (e) the 3 candidates belonging
to Scheduled Castes category have been
selected on the basis of selection merit.

{f) No. Sir, the selection of Senior
Residents on ad-hoc basis is made on the
basis of combined performance in written
test and inierview,

{g) The Institute is not making further
ad-hoc appointments till a clarification is
obtained from High Court of Delhi.
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